Annexure-1

Name of the corporate debtor: Greenlace Builders and Developers Private Limited; Date of commencement of CIRP: 16/02/2024; List of stakeholders as on: 01/03/2024
List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

Details of claim received

Details of claim admitted

Amount of
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1 ! o 66,88,44,939 51,49,54,900| Unsecured 0 No 86.57% - - - 15,38,90,039.00 | 5" soushtforthe
M/s Piramal Trusteeship Services claims under
Private Limited 06-03-2024 verification.
M/s. Westex Realty & Infra LLP
2|(Formerly Westex Realty & Infra 29-02-2024 7,98,80,000 7,98,80,000| Unsecured 0 No 13.43% - - - -
Private Limited
3|M/s Asten Realtors Private Limited 28-02-2024 5,88,08,710 5,88,08,710| Unsecured 0 Yes 0.00% - - - -
TOTAL 80,75,33,649 65,36,43,610 100.00% 0 15,38,90,039




